
Papers Laid on the Table of the House by Ministers/Members

 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM (SHRI GAJENDRA SINGH
SHEKHAWAT): Sir, with your permission I rise to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English

versions) of the Raja Rammohun Roy Library

Foundation, Kolkata, for the year 2023-2024, alongwith

Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Raja Rammohun

Roy Library Foundation, Kolkata, for the year 2023-

2024.

(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 5544/18/25]

 

? (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF EDUCATION (SHRI

JAYANT CHAUDHARY): Sir, with your permission, I rise to lay on the Table:-

(1) A copy of the Apprenticeship (Amendment) Rules, 2025 (Hindi and

English versions) published in Notification No. G.S.R. 610(E) in

Gazette of India dated 8th September, 2025 under sub-section (3) of

Section 37 of the Apprentices Act, 1961.

[Placed in Library, See No. LT 5545/18/25]

(2) (i) A copy of the Annual Report (Hindi and English

versions) of the National Institute for Entrepreneurship

and Small Business Development, Noida, for the year

2024-2025, alongwith Audited Accounts.



  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the National Institute

for Entrepreneurship and Small Business Development,

Noida, for the year 2024-2025.

[Placed in Library, See No. LT 5546/18/25]

(3) (i) A copy of the Annual Report (Hindi and English

versions) of the National Instructional Media Institute,

Chennai, for the year 2024-2025, alongwith Audited

Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the National

Instructional Media Institute, Chennai, for the year 2024-

2025.

[Placed in Library, See No. LT 5547/18/25]

(4) (i) A copy of the Annual Report (Hindi and English

versions) of the National Council for Vocational

Education and Training, New Delhi, for the year 2024-

2025, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the National Council

for Vocational Education and Training, New Delhi, for

the year 2024-2025.

[Placed in Library, See No. LT 5548/18/25]

(5) (i) A copy of the Annual Report (Hindi and English

versions) of the Samagra Shiksha Andhra Pradesh,

Vijayawada, for the year 2023-2024, alongwith Audited

Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Samagra Shiksha



Andhra Pradesh, Vijayawada, for the year 2023-2024.

(6) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (5) above.

[Placed in Library, See No. LT 5549/18/25]

(7) (i) A copy of the Annual Report (Hindi and English

versions) of the Samagra Shiksha Kerala,

Thiruvananthapuram, for the year 2023-2024, alongwith

Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Samagra Shiksha

Kerala, Thiruvananthapuram, for the year 2023-2024.

(8) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (7) above.

[Placed in Library, See No. LT 5550/18/25]

(9) (i) A copy of the Annual Report (Hindi and English

versions) of the Odisha School Education Programme

Authority, Samagra Shiksha Odisha, Bhubaneswar, for

the year 2024-2025, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Odisha School

Education Programme Authority, Samagra Shiksha

Odisha, Bhubaneswar, for the year 2024-2025.

[Placed in Library, See No. LT 5551/18/25]

(10) (i) A copy of the Annual Report (Hindi and English

versions) of the Nagaland Education Mission Society,

Kohima, for the year 2023-2024, alongwith Audited

Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Nagaland



Education Mission Society, Kohima, for the year 2023-

2024.

(11) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (10) above.

[Placed in Library, See No. LT 5552/18/25]

? (Interruptions)

वित्त मंत्रालय में राज्य मंत्री (श्री पंकज चौधरी): महोदय, मैं निम्नलिखित पत्र सभा पटल पर रखता हूं :-

(1) संविधान के  अनुच्छेद 151(1) के  अंतर्गत मार्च, 2023 को समाप्त हुए वर्ष के  लिए

भारत के  नियंत्रक-महालेखापरीक्षक-संघ सरकार (वाणिज्यिक) (2025 का संख्याक

18) (अनुपालन लेखापरीक्षा टिप्पणियां) का प्रतिवेदन (हिन्दी तथा अंग्रेजी संस्करण)

की एक प्रति ।

[Placed in Library, See No. LT 5553/18/25]

(2) सार्वजनिक उद्यम सर्वेक्षण, 2024-2025 की एक प्रति (हिन्दी और अंग्रेजी संस्करण)

।

[Placed in Library, See No. LT 5553A/18/25]

(3) राजकोषीय उत्तरदायित्व और बजट प्रबंधन अधिनियम, 2003 की धारा 7(1) के

अंतर्गत वित्तीय वर्ष 2025-2026 की पहली छमाही के  अंत में बजट के  संबंध में

प्राप्तियों और व्यय के  रुझानों की छमाही समीक्षा संबंधी विवरण की एक प्रति (हिन्दी

और अंग्रेजी       संस्करण) ।

[Placed in Library, See No. LT 5554/18/25]

(4)         राष्ट्रीय अवसंरचना और विकास वित्तपोषण बैंक अधिनियम, 2021 की धारा 33 के

अंतर्गत राष्ट्रीय अवसंरचना और विकास वित्तपोषण बैंक सामान्य (संशोधन) नियम,

2025, जो दिनांक 30 जुलाई, 2025 के  भारत के  राजपत्र में अधिसूचना संख्या

सा.का.नि.514(अ) में प्रकाशित हुए थे, की एक प्रति (हिन्दी तथा अंग्रेजी संस्करण)

[Placed in Library, See No. LT 5555/18/25]

(5) सीमा शुल्क अधिनियम, 1962 की धारा 159 के  अंतर्गत निम्नलिखित

अधिसूचनाओं  की एक-एक प्रति (हिन्दी और अंग्रेजी संस्करण) ।



  (एक) फीस का उद्ग्रहण (सीमा-शुल्क दस्तावेज़) संशोधन विनियम, 2025,

जो दिनांक 30 अक्तू बर, 2025 के  भारत के  राजपत्र में अधिसूचना

संख्या का.आ.4940(अ) में प्रकाशित हुए थे, तथा एक व्याख्यात्मक

ज्ञापन ।

  (दो) समुद्री कार्गो मैनिफे स्ट और ट्रांसशिपमेंट (चौथा संशोधन) विनियम,

2025 जो दिनांक 30 सितम्बर, 2025 के  भारत के  राजपत्र में

अधिसूचना संख्या सा.का.नि.727(अ) में प्रकाशित हुए थे, तथा एक

व्याख्यात्मक ज्ञापन ।

  (तीन) सीमा-शुल्क (मंजूरी के  बाद प्रविष्टियों का स्वैच्छिक पुनरीक्षण)

विनियम, 2025 जो दिनांक 30 अक्तू बर, 2025 के  भारत के  राजपत्र

में अधिसूचना संख्या का.आ.4941(अ) में प्रकाशित हुए थे, तथा एक

व्याख्यात्मक    ज्ञापन ।

  (चार) सीमा-शुल्क (अनंतिम निर्धारण को अंतिम रूप देना) विनियम,

2025, जो दिनांक 12 सितम्बर, 2025 के  भारत के  राजपत्र में

अधिसूचना संख्या सा.का.नि.629(अ) में प्रकाशित हुए थे, तथा एक

व्याख्यात्मक ज्ञापन ।

  (पांच) परियोजना आयात (संशोधन) विनियम, 2025, जो दिनांक 28

नवम्बर, 2025 के  भारत के  राजपत्र में अधिसूचना संख्या

सा.का.नि.876(अ) में प्रकाशित हुए थे, तथा एक व्याख्यात्मक ज्ञापन

।

[Placed in Library, See No. LT 5556/18/25]

(6) अंतर्राष्ट्रीय वित्तीय सेवा कें द्र प्राधिकरण अधिनियम, 2019 की धारा 29 के  अंतर्गत

निम्नलिखित अधिसूचनाओं  की एक-एक प्रति (हिन्दी तथा अंग्रेजी संस्करण): -

  (एक) अंतर्राष्ट्रीय वित्तीय सेवा कें द्र प्राधिकरण (टेकफिन और सहायक

सेवाएँ) विनियम, 2025, जो दिनांक 10 जुलाई, 2025 के  भारत के

राजपत्र में अधिसूचना संख्या आईएफएससीए/जीएन/2025/005 में

प्रकाशित हुए     थे ।

  (दो) अंतरराष्ट्रीय वित्तीय सेवा कें द्र प्राधिकरण (विनियम और अनुषंगी

अनुदेश बनाने की प्रक्रिया) नियम, 2025, जो दिनांक 23 जुलाई,



2025 के  भारत के  राजपत्र में अधिसूचना संख्या आईएफएससीए/

जीएन/2025/006 में प्रकाशित हुए थे ।

  (तीन) अंतर्राष्ट्रीय वित्तीय सेवा कें द्र प्राधिकरण (निधि प्रबंधन) (संशोधन)

विनियम, 2025, जो दिनांक 30 जुलाई, 2025 के  भारत के  राजपत्र

में अधिसूचना संख्या आईएफएससीए/जीएन/2025/007 में प्रकाशित

हुए     थे ।

  (चार) अंतर्राष्ट्रीय वित्तीय सेवा कें द्र प्राधिकरण (संदाय विनियामक बोर्ड)

विनियम, 2025, जो दिनांक 16 सितम्बर, 2025 के  भारत के

राजपत्र में अधिसूचना संख्या आईएफएससीए/जीएन/2025/008 में

प्रकाशित हुए थे ।

  (पांच) अंतर्राष्ट्रीय वित्तीय सेवा कें द्र प्राधिकरण (कार्यनिष्पादन समीक्षा

समिति) (संशोधन) विनियम, 2025 जो दिनांक 8 अक्तू बर, 2025 के

भारत के  राजपत्र में अधिसूचना संख्या आईएफएससीए/

जीएन/2025/009 में प्रकाशित हुए थे ।

  (छह) अंतर्राष्ट्रीय वित्तीय सेवा कें द्र प्राधिकरण (संदाय और निपटान

प्रणाली) (संशोधन) विनियम, 2025, जो दिनांक 8 अक्तू बर, 2025

के  भारत के  राजपत्र में अधिसूचना संख्या आईएफएससीए/

जीएन/2025/010 में प्रकाशित हुए थे ।

  (सात) अंतर्राष्ट्रीय वित्तीय सेवा कें द्र प्राधिकरण (सूचीबद्धता) (संशोधन)
विनियम, 2025, जो दिनांक 14 अक्तू बर, 2025 के  भारत के  राजपत्र
में अधिसूचना संख्या आईएफएससीए/जीएन/2025/011 में प्रकाशित
हुए थे ।

[Placed in Library, See No. LT 5557/18/25]

(7) भारतीय प्रतिभूति और विनिमय बोर्ड अधिनियम, 1992 की धारा 31 के  अंतर्गत

निम्नलिखित अधिसूचनाओं  की एक-एक प्रति (हिन्दी तथा अंग्रेजी संस्करण): -

  (एक) भारतीय प्रतिभूति और विनिमय बोर्ड (वैकल्पिक निवेश कोष)

(तीसरा संशोधन) विनियम, 2025, जो दिनांक 18 नवम्बर, 2025

के  भारत के  राजपत्र में अधिसूचना संख्या फा.सं. सेबी/एलएडी-

एनआरओ/जीएन/2025/274 में प्रकाशित हुए थे ।

  (दो) भारतीय प्रतिभूति और विनिमय बोर्ड (अभिरक्षक) (संशोधन)

विनियम, 2025, जो दिनांक 18 सितम्बर, 2025 के  भारत के



राजपत्र में अधिसूचना संख्या सेबी/एलएडी-एनआरओ/

जीएन/2025/267 में प्रकाशित हुए थे ।

[Placed in Library, See No. LT 5558/18/25]

(8) विदेशी मुद्रा प्रबंध अधिनियम, 1999 की धारा 48 के  अंतर्गत निम्नलिखित

अधिसूचनाओं  की एक-एक प्रति (हिन्दी तथा अंग्रेजी संस्करण):-

  (एक) विदेशी मुद्रा प्रबंध (उधार लेना और उधार देना) (संशोधन) विनियम,

2025, जो दिनांक 6 अक्तू बर, 2025 के  भारत के  राजपत्र में

अधिसूचना संख्या फे मा 3(आर)(4)/2025-आरबी में प्रकाशित हुए थे

।

  (दो) विदेशी मुद्रा प्रबंध (भारत में निवासी व्यक्ति द्वारा विदेशी मुद्रा खाता)

(सातवां संशोधन) विनियम, 2025, जो दिनांक 6 अक्तू बर, 2025 के

भारत के  राजपत्र में अधिसूचना संख्या फे मा 10(आर)(7)/2025-

आरबी में प्रकाशित हुए थे ।

  (तीन) विदेशी मुद्रा प्रबंध (माल और सेवाओं  का निर्यात) (दूसरा संशोधन)
विनियम, 2025, जो दिनांक 14 नवम्बर, 2025 के  भारत के  राजपत्र
में अधिसूचना संख्या फे मा 23(आर)(7)/2025-आरबी में प्रकाशित
हुए थे ।

[Placed in Library, See No. LT 5559/18/25]

(9) बैंककारी विनियमन अधिनियम, 1949 की धारा 52 की उप-धारा (5) के  अंतर्गत

बैंककारी कं पनी (नामांकन) नियम, 2025, जो दिनांक 27 अक्तू बर, 2025 के  भारत

के  राजपत्र में अधिसूचना संख्या सा.का.नि.790(अ) में प्रकाशित हुए थे, की एक प्रति

(हिन्दी तथा अंग्रेजी संस्करण) ।

[Placed in Library, See No. LT 5560/18/25]

(10) सिक्का निर्माण अधिनियम, 2011 की धारा 25 के  अंतर्गत निम्नलिखित

अधिसूचनाओं  की एक-एक प्रति (हिन्दी तथा अंग्रेजी संस्करण):-

  (एक) सिक्का निर्माण (भारतीय प्रौद्योगिकी संस्थान, खड़गपुर की प्लेटिनम

जयंती समारोह के  अवसर पर स्मारक सिक्का जारी किया जाना)

नियम, 2025 जो दिनांक 12 अगस्त, 2025 के  भारत के  राजपत्र में

अधिसूचना संख्या सा.का.नि.547(अ) में प्रकाशित हुए थे ।



  (दो) सिक्का निर्माण (श्री सत्यप्रमोद तीर्थ स्वामी जी की 108वीं जयंती के

अवसर पर स्मारक सिक्का जारी किया जाना) नियम, 2025 जो

दिनांक 18 अगस्त, 2025 के  भारत के  राजपत्र में अधिसूचना संख्या

सा.का.नि.560(अ) में प्रकाशित हुए थे ।

  (तीन) सिक्का निर्माण (डॉ.भूपेन हजारिका की जन्म शताब्दी के  अवसर पर

स्मारक सिक्का जारी करना) नियम, 2025 जो दिनांक 26 अगस्त,

2025 के  भारत के  राजपत्र में अधिसूचना संख्या सा.का.नि.580(अ)

में प्रकाशित हुए थे ।

  (चार) सिक्का निर्माण (आचार्य जवाहर लाल जी महाराज की 150वीं जयंती

के  अवसर पर स्मारक सिक्का जारी करना) नियम, 2025 जो दिनांक

1 सितंबर, 2025 के  भारत के  राजपत्र में अधिसूचना संख्या

सा.का.नि.597(अ) में प्रकाशित हुए थे ।

  (पांच) सिक्का निर्माण (सरदार बल्ल्भभाई पटेल की 150वीं जयंती के

अवसर पर स्मारक सिक्का जारी करना) नियम, 2025 जो दिनांक

30 सितम्बर, 2025 के  भारत के  राजपत्र में अधिसूचना संख्या

सा.का.नि.724(अ) में प्रकाशित हुए थे ।

  (छह) सिक्का निर्माण (राष्ट्रीय स्वयंसेवक संघ के  एक सौ वर्ष के  अवसर पर

स्मारक सिक्का जारी करना) नियम, 2025 जो दिनांक 30 सितम्बर,

2025 के  भारत के  राजपत्र में अधिसूचना संख्या सा.का.नि.726(अ)

में प्रकाशित हुए थे ।

[Placed in Library, See No. LT 5561/18/25]

  (सात) सिक्का निर्माण (कित्तूर में रानी चेनम्मा की विजय की 200वीं वर्षगांठ

के  अवसर पर स्मारक सिक्का जारी करना) नियम, 2025 जो दिनांक

22 अक्टूबर, 2025 के  भारत के  राजपत्र में अधिसूचना संख्या

सा.का.नि.774(अ) में प्रकाशित हुए थे ।

  (आठ) सिक्का निर्माण (महर्षि दयानन्द सरस्वती की 200वीं जयंती के

अवसर पर स्मारक सिक्का जारी करना) नियम, 2025 जो दिनांक

30 अक्टूबर, 2025 के  भारत के  राजपत्र में अधिसूचना संख्या

सा.का.नि.800(अ) में प्रकाशित हुए थे ।



  (नौ) सिक्का निर्माण (आर्य समाज का 150वां वर्ष समारोह के  अवसर पर

स्मारक सिक्का जारी करना) नियम, 2025 जो दिनांक 30 अक्तू बर,

2025 के  भारत के  राजपत्र में अधिसूचना संख्या सा.का.नि.801(अ)

में प्रकाशित हुए थे ।

  (दस) सिक्का निर्माण (एनएचपीसी लिमिटेड के  50 वर्ष पूरे होने के  अवसर

पर स्मारक सिक्का जारी करना) नियम, 2025 जो दिनांक 4 नवंबर,

2025 के  भारत के  राजपत्र में अधिसूचना संख्या सा.का.नि.817(अ)

में प्रकाशित हुए थे ।

  (ग्यारह) सिक्का निर्माण ('वंदे मातरम' के  150 वर्षों का स्मरणोत्सव के  अवसर

पर स्मारक सिक्का जारी करना) नियम, 2025 जो दिनांक 6 नवंबर,

2025 के  भारत के  राजपत्र में अधिसूचना संख्या सा.का.नि.822(अ)

में प्रकाशित हुए थे ।

  (बारह) सिक्का निर्माण (श्री गुरू तेग बहादुर जी के  350वें शहीदी दिवस के

अवसर पर स्मारक सिक्का जारी करना) नियम, 2025 जो दिनांक

24 नवंबर, 2025 के  भारत के  राजपत्र में अधिसूचना संख्या

सा.का.नि.860(अ) में प्रकाशित हुए थे ।

  (तेरह) सिक्का निर्माण (श्री संस्थान गोकर्ण पर्तगाली जीवोत्तम मठ की

550वें जयंती समारोह के  अवसर पर स्मारक सिक्का जारी करना)

नियम, 2025 जो दिनांक 26 नवंबर, 2025 के  भारत के  राजपत्र में

अधिसूचना संख्या सा.का.नि.867(अ) में प्रकाशित हुए थे ।

[Placed in Library, See No. LT 5562/18/25]

(11) इंस्टीट्यूट ऑफ इकोनॉमिक ग्रोथ, दिल्ली के  वर्ष 2024-2025 के  वार्षिक प्रतिवेदन

की एक प्रति तथा लेखापरीक्षित लेखे (हिन्दी तथा अंग्रेजी संस्करण) ।

[Placed in Library, See No. LT 5563/18/25]

(12) (एक) भारतीय बीमा विनियामक और विकास प्राधिकरण, हैदराबाद के  वर्ष

2024-2025 के  वार्षिक प्रतिवेदन (हिन्दी तथा अंग्रेजी संस्करण) की

एक प्रति ।

  (दो) भारतीय बीमा विनियामक और विकास प्राधिकरण, हैदराबाद के  वर्ष

2024-2025 के  कार्यकरण की सरकार द्वारा समीक्षा की एक प्रति



(हिन्दी तथा अंग्रेजी संस्करण) ।

[Placed in Library, See No. LT 5564/18/25]

(13) कं पनी अधिनियम, 2013 की धारा 394 की उपधारा 1(ख) के  अंतर्गत निम्नलिखित

पत्रों की एक-एक प्रति (हिन्दी तथा अंग्रेजी संस्करण): -

(क) (एक) यूनाइटेड इंडिया इंश्योरेंस कं पनी लिमिटेड, चेन्नई के  वर्ष 2024-

2025 के  कार्यकरण की सरकार द्वारा समीक्षा ।

  (दो) यूनाइटेड इंडिया इंश्योरेंस कं पनी लिमिटेड, चेन्नई का वर्ष 2024-

2025 का वार्षिक प्रतिवेदन, लेखापरीक्षित लेखे और उन पर

नियंत्रक-महालेखापरीक्षक की टिप्पणियां ।

[Placed in Library, See No. LT 5565/18/25]

(ख) (एक) न्यू इंडिया एश्योरेंस कं पनी लिमिटेड, मुंबई के  वर्ष 2024-2025 के

कार्यकरण की सरकार द्वारा समीक्षा ।

  (दो) न्यू इंडिया एश्योरेंस कं पनी लिमिटेड, मुंबई का वर्ष 2024-2025 का

वार्षिक प्रतिवेदन, लेखापरीक्षित लेखे और उन पर नियंत्रक-

महालेखापरीक्षक की टिप्पणियां ।

[Placed in Library, See No. LT 5566/18/25]

(ग) (एक) नेशनल इंश्योरेंस कं पनी लिमिटेड, कोलकाता के  वर्ष 2024-2025

के  कार्यकरण की सरकार द्वारा समीक्षा ।

  (दो) नेशनल इंश्योरेंस कं पनी लिमिटेड, कोलकाता का वर्ष 2024-2025

का वार्षिक प्रतिवेदन, लेखापरीक्षित लेखे और उन पर नियंत्रक-

महालेखापरीक्षक की टिप्पणियां ।

[Placed in Library, See No. LT 5567/18/25]

(घ) (एक) ओरिएंटल इंश्योरेंस कं पनी लिमिटेड, नई दिल्ली के  वर्ष 2024-

2025 के  कार्यकरण की सरकार द्वारा समीक्षा ।

  (दो) ओरिएंटल इंश्योरेंस कं पनी लिमिटेड, नई दिल्ली का वर्ष 2024-

2025 का वार्षिक प्रतिवेदन, लेखापरीक्षित लेखे और उन पर

नियंत्रक-महालेखापरीक्षक की टिप्पणियां ।

[Placed in Library, See No. LT 5568/18/25]



(14) 31 मार्च, 2025को समाप्त हुए वर्ष के  लिए क्षेत्रीय ग्रामीण बैंकों के  निम्नलिखित वार्षिक

प्रतिवेदनों और लेखाओं  की एक-एक प्रति (हिंदी तथा अंग्रेजी संस्करण) और उन पर

लेखापरीक्षा प्रतिवेदन:-

  (एक) आंध्र प्रदेश ग्रामीण विकास बैंक, हनुमाकोंडा

[Placed in Library, See No. LT 5569/18/25]

  (दो) आंध्र प्रगति ग्रामीण बैंक, कडप्पा

[Placed in Library, See No. LT 5570/18/25]

  (तीन) अरुणाचल प्रदेश ग्रामीण बैंक, पापुम परे

[Placed in Library, See No. LT 5571/18/25]

  (चार) आर्यावर्त, लखनऊ

[Placed in Library, See No. LT 5572/18/25]

  (पांच) असम ग्रामीण विकास बैंक, गुवाहाटी

[Placed in Library, See No. LT 5573/18/25]

  (छह) बंगीय ग्रामीण विकास बैंक, मुर्शिदाबाद

[Placed in Library, See No. LT 5574/18/25]

  (सात) बड़ौदा गुजरात ग्रामीण बैंक, वडोदरा

[Placed in Library, See No. LT 5575/18/25]

 

  (आठ) बड़ौदा राजस्थान क्षेत्रीय ग्रामीण बैंक, अजमेर

[Placed in Library, See No. LT 5576/18/25]

  (नौ) बड़ौदा यूपी बैंक, गोरखपुर

[Placed in Library, See No. LT 5577/18/25]

  (दस) चैतन्य गोदावरी ग्रामीण बैंक, गुंटू र

[Placed in Library, See No. LT 5578/18/25]

  (ग्यारह) छत्तीसगढ़ राज्य ग्रामीण बैंक, रायपुर



[Placed in Library, See No. LT 5579/18/25]

  (बारह) दक्षिण बिहार ग्रामीण बैंक, पटना

[Placed in Library, See No. LT 5580/18/25]

  (तेरह) एल्लाक्वाई देहाती बैंक, श्रीनगर

[Placed in Library, See No. LT 5581/18/25]

  (चौदह) हिमाचल प्रदेश ग्रामीण बैंक, मंडी

[Placed in Library, See No. LT 5582/18/25]

  (पन्द्रह) जेएंडके  ग्रामीण बैंक, जम्मू

[Placed in Library, See No. LT 5583/18/25]

  (सोलह) झारखंड राज्य ग्रामीण बैंक, रांची

[Placed in Library, See No. LT 5584/18/25]

  (सत्रह) कर्नाटक ग्रामीण बैंक, बल्लारी

[Placed in Library, See No. LT 5585/18/25]

  (अठारह) कर्नाटक विकास ग्रामीण बैंक, धारवाड़

[Placed in Library, See No. LT 5586/18/25]

 

  (उन्नीस) के रल ग्रामीण बैंक, तिरुवनंतपुरम

[Placed in Library, See No. LT 5587/18/25]

  (बीस) मध्य प्रदेश ग्रामीण बैंक, इंदौर

[Placed in Library, See No. LT 5588/18/25]

  (इक्कीस) मध्यांचल ग्रामीण बैंक, सागर

[Placed in Library, See No. LT 5589/18/25]

  (बाईस) महाराष्ट्र ग्रामीण बैंक, छत्रपति संभाजीनगर

[Placed in Library, See No. LT 5590/18/25]

  (तेईस) मणिपुर ग्रामीण बैंक, इंफाल



[Placed in Library, See No. LT 5591/18/25]

  (चौबीस) मेघालय ग्रामीण बैंक, शिलांग

[Placed in Library, See No. LT 5592/18/25]

  (पच्चीस) मिजोरम ग्रामीण बैंक, आइजोल

[Placed in Library, See No. LT 5593/18/25]

  (छब्बीस) नागालैंड ग्रामीण बैंक, कोहिमा

[Placed in Library, See No. LT 5594/18/25]

  (सत्ताईस) ओडिशा ग्राम्य बैंक, भुवनेश्वर

[Placed in Library, See No. LT 5595/18/25]

  (अठ्ठाईस) पश्चिम बंग ग्रामीण बैंक, हावड़ा

[Placed in Library, See No. LT 5596/18/25]

  (उनतीस) प्रथमा यूपी ग्रामीण बैंक, मुरादाबाद

[Placed in Library, See No. LT 5597/18/25]

  (तीस) पुदुवई भरथियार ग्राम बैंक, पुदुचेरी

[Placed in Library, See No. LT 5598/18/25]

  (इकतीस) पंजाब ग्रामीण बैंक, कपूरथला

[Placed in Library, See No. LT 5599/18/25]

  (बत्तीस) राजस्थान मरुधरा ग्रामीण बैंक, जोधपुर

[Placed in Library, See No. LT 5600/18/25]

  (तैंतीस) सप्तगिरी ग्रामीण बैंक, चित्तूर

[Placed in Library, See No. LT 5601/18/25]

  (चौंतीस) सर्व हरियाणा ग्रामीण बैंक, रोहतक

[Placed in Library, See No. LT 5602/18/25]

  (पैंतीस) सौराष्ट्र ग्रामीण बैंक, राजकोट

[Placed in Library, See No. LT 5603/18/25]



  (छत्तीस) तमिलनाडु  ग्राम बैंक, सेलम

[Placed in Library, See No. LT 5604/18/25]

  (सैंतीस) तेलंगाना ग्रामीण बैंक, हैदराबाद

[Placed in Library, See No. LT 5605/18/25]

  (अड़तीस) त्रिपुरा ग्रामीण बैंक, अगरतला

[Placed in Library, See No. LT 5606/18/25]

  (उनचालीस) उत्कल ग्रामीण बैंक, बोलंगीर

[Placed in Library, See No. LT 5607/18/25]

  (चालीस) उत्तरबंग क्षेत्रीय ग्रामीण बैंक, कू च बिहार

[Placed in Library, See No. LT 5608/18/25]

  (इकतालीस) उत्तर बिहार ग्रामीण बैंक, मुजफ्फरपुर

[Placed in Library, See No. LT 5609/18/25]

  (बयालीस) उत्तराखंड ग्रामीण बैंक, देहरादून

[Placed in Library, See No. LT 5610/18/25]

  (तैंतालीस) विदर्भ कोंकण ग्रामीण बैंक, नागपुर

(15) उपर्युक्त (14) में उल्लिखित क्षेत्रीय ग्रामीण बैंकों के  कार्यकरण की सरकार द्वारा की

गई समेकित समीक्षा की एक प्रति (हिन्दी तथा अंग्रेजी संस्करण) ।

[Placed in Library, See No. LT 5611/18/25]

(16) सीमा शुल्क टैरिफ अधिनियम, 1975 की धारा 9क की उपधारा (7) के  अंतर्गत

सा.का.नि.885(अ) जो दिनांक 7 दिसंबर, 2025 के  भारत के  राजपत्र में प्रकाशित हुए

थे तथा जिसके  द्वारा दिनांक 9 मार्च, 2021 की अधिसूचना संख्या 3/2021-सीमा

शुल्क (सीवीडी) में कतिपय संशोधन किए गए हैं तथा एक व्याख्यात्मक ज्ञापन ।

[Placed in Library, See No. LT 5612/18/25]

(17) कें द्रीय माल और सेवा कर अधिनियम, 2017 की धारा 166 के  अंतर्गत अधिसूचना

संख्‍या सा.का.नि.667(अ) जो दिनांक 17 सितंबर, 2025 के  भारत के  राजपत्र में

प्रकाशित हुई थी तथा जिसके  द्वारा 03.09.2025 को आयोजित जीएसटी परिषद की



56वीं बैठक में यथासंस्‍तुत सेवाओं  की आपूर्ति पर जीएसटी छूट से संबंधित दिनांक

28 जून, 2017 की अधिसूचना संख्या 9/2017-एकीकृ त कर (दर) में कतिपय

संशोधन किए गए हैं, की एक प्रति (हिंदी तथा अंग्रेजी संस्‍करण) तथा एक

व्याख्यात्मक ज्ञापन ।

[Placed in Library, See No. LT 5613/18/25]

? (व्यवधान)

सूक्ष्म, लघु और मध्यम उद्यम मंत्रालय में राज्य मंत्री; तथा श्रम और रोजगार मंत्रालय में राज्य मंत्री (कु मारी शोभा

कारान्दलाजे) : महोदय, मैं निम्नलिखित पत्र पटल पर रखती हूं :-

(1) मजदूरी संहिता, 2019 की धारा 67 की उप-धारा (4) के  अंतर्गत मजदूरी संहिता

(के न्द्रीय सलाहकार बोर्ड) संशोधन नियम, 2025 जो दिनांक 26 सितंबर, 2025 के

भारत के  राजपत्र में अधिसूचना संख्या सा.का.नि.720 (अ) में प्रकाशित हुए थे, की

एक प्रति (हिन्दी तथा अंग्रेजी संस्करण) ।

[Placed in Library, See No. LT 5614/18/25]

(2) (एक) कर्मचारी राज्य बीमा निगम, नई दिल्ली के  वर्ष 2024-2025 के  वार्षिक

प्रतिवेदन की एक प्रति (हिन्दी तथा अंग्रेजी संस्करण) ।

  (दो) कर्मचारी राज्य बीमा निगम, नई दिल्ली के  वर्ष 2024-2025 के  वार्षिक

लेखाओं  की एक प्रति (हिन्दी तथा अंग्रेजी संस्करण) और उन पर

लेखापरीक्षा     प्रतिवेदन ।

[Placed in Library, See No. LT 5615/18/25]

? (व्यवधान)

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND MINISTER OF STATE

IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI ARJUN RAM MEGHWAL): Hon.

Chairperson Sir, with your kind permission, on behalf of my colleague, Shri Kirti Vardhan Singh, I

rise to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English

versions) of the Indian Plywood Industries Research

and Training Institute, Bangalore, for the period from

1.4.2022 to 30.11.2022, alongwith Audited Accounts.



  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Indian Plywood

Industries Research and Training Institute, Bangalore,

for the period from 1.4.2022 to 30.11.2022.

(2) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 5616/18/25]

(3) (i) A copy of the Annual Report (Hindi and English

versions) of the National Biodiversity Authority,

Chennai, for the year 2024-2025.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the National

Biodiversity Authority, Chennai, for the year 2024-2025.

[Placed in Library, See No. LT 5617/18/25]

? (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS; AND

MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI SURESH GOPI): Respected Sir,

with your permission, I rise to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English

versions) of the Indian Institute of Tourism and Travel

Management, Gwalior, for the year 2024-2025,

alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Indian Institute of

Tourism and Travel Management, Gwalior, for the year

2024-2025.

[Placed in Library, See No. LT 5618/18/25]



(2) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management Catering

Technology & Applied Nutrition, Jaipur, for the year

2024-2025, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management Catering Technology & Applied Nutrition,

Jaipur, for the year 2024-2025.

[Placed in Library, See No. LT 5619/18/25]

(3) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management Catering

Technology & Applied Nutrition, Kolkata, for the year

2024-2025, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management Catering Technology & Applied Nutrition,

Kolkata, for the year 2024-2025.

[Placed in Library, See No. LT 5620/18/25]

(4) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management, Catering

Technology & Applied Nutrition, Hajipur, for the year

2024-2025, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management, Catering Technology & Applied Nutrition,

Hajipur, for the year 2024-2025.

[Placed in Library, See No. LT 5621/18/25]

(5) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management Catering



Technology & Nutrition, Shimla, for the year 2024-2025,

alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management Catering Technology & Nutrition, Shimla,

for the year 2024-2025.

[Placed in Library, See No. LT 5622/18/25]

(6) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management Catering

Technology & Applied Nutrition, Srinagar, for the year

2024-2025, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management Catering Technology & Applied Nutrition,

Srinagar, for the year 2024-2025.

[Placed in Library, See No. LT 5623/18/25]

(7) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management Catering

Technology & Applied Nutrition, Mumbai, for the year

2024-2025, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management Catering Technology & Applied Nutrition,

Mumbai, for the year 2024-2025.

[Placed in Library, See No. LT 5624/18/25]

(8) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management Catering

& Technology (Society), Gurdaspur, for the year 2024-

2025, alongwith Audited Accounts.



  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management Catering & Technology (Society),

Gurdaspur, for the year 2024-2025.

[Placed in Library, See No. LT 5625/18/25]

(9) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management, Catering

Technology & Applied Nutrition, Lucknow, for the year

2024-2025, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management, Catering Technology & Applied Nutrition,

Lucknow, for the year 2024-2025.

[Placed in Library, See No. LT 5626/18/25]

(10) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management, Catering

& Nutrition, New Delhi, for the year 2024-2025,

alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management, Catering & Nutrition, New Delhi, for the

year 2024-2025.

[Placed in Library, See No. LT 5627/18/25]

(11) (i) A copy of the Annual Report (Hindi and English

versions) of the National Council for Hotel Management

and Catering Technology, Noida, for the year 2024-

2025, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the National Council



for Hotel Management and Catering Technology, Noida,

for the year 2024-2025.

[Placed in Library, See No. LT 5628/18/25]

(12) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management and

Catering Technology, Thiruvananthapuram, for the year

2024-2025, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management and Catering Technology,

Thiruvananthapuram, for the year 2024-2025.

[Placed in Library, See No. LT 5629/18/25]

(13) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management and

Catering Technology & Applied Nutrition, Bhopal, for the

year 2024-2025, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management and Catering Technology & Applied

Nutrition, Bhopal, for the year 2024-2025.

[Placed in Library, See No. LT 5630/18/25]

(14) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management Catering

Technology & Applied Nutrition, Bhubaneswar, for the

year 2024-2025, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management Catering Technology & Applied Nutrition,

Bhubaneswar, for the year 2024-2025.



[Placed in Library, See No. LT 5631/18/25]

(15) (i) A copy of the Annual Report (Hindi and English

versions) of the Dr. Ambedkar Institute of Hotel

Management Catering & Nutrition, Chandigarh, for the

year 2024-2025.

  (ii) A copy of Review (Hindi and English versions) by the

Government of the working of the Dr. Ambedkar

Institute of Hotel Management Catering & Nutrition,

Chandigarh, for the year 2024-2025.

[Placed in Library, See No. LT 5632/18/25]

(16) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management Catering

Technology & Applied Nutrition, Chennai.

  (ii) A copy of Review (Hindi and English versions) by the

Government of the working of the Institute of Hotel

Management Catering Technology & Applied Nutrition,

Chennai, for the year 2024-2025.

[Placed in Library, See No. LT 5633/18/25]

(17) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management Catering

Technology & Applied Nutrition, Ahmedabad, for the

year 2024-2025.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management Catering Technology & Applied Nutrition,

Ahmedabad, for the year 2024-2025.

[Placed in Library, See No. LT 5634/18/25]

(18) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management Catering



Technology & Applied Nutrition, Goa, for the year 2024-

2025.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management Catering Technology & Applied Nutrition,

Goa, for the year 2024-2025.

[Placed in Library, See No. LT 5635/18/25]

(19) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management Catering

Technology & Applied Nutrition, Gwalior, for the year

2024-2025.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management Catering Technology & Applied Nutrition,

Gwalior, for the year 2024-2025.

[Placed in Library, See No. LT 5636/18/25]

(20) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management Catering

Technology & Applied Nutrition, Guwahati, for the year

2024-2025.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management Catering Technology & Applied Nutrition,

Guwahati, for the year 2024-2025.

[Placed in Library, See No. LT 5637/18/25]

(21) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management Catering

Technology & Applied Nutrition, Shillong, for the year

2024-2025.



  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management Catering Technology & Applied Nutrition,

Shillong, for the year 2024-2025.

[Placed in Library, See No. LT 5638/18/25]

(22) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management Catering

Technology & Applied Nutrition, Hyderabad, for the year

2024-2025.

  (ii) A copy of the Review (Hindi and English versions) by
the Government of the working of the Institute of Hotel
Management Catering Technology & Applied Nutrition,
Hyderabad, for the year 2024-2025.

[Placed in Library, See No. LT 5639/18/25]

(23) (i) A copy of the Annual Report (Hindi and English

versions) of the Institute of Hotel Management,

Bengaluru, for the year 2024-2025.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Institute of Hotel

Management, Bengaluru, for the year 2024-2025.

[Placed in Library, See No. LT 5640/18/25]

(24) A copy each of the following papers (Hindi and English versions)

under sub-section 1(b) of Section 394 of the Companies Act, 2013: -

(a) (i) Review by the Government of the working of the India

Tourism Development Corporation Limited, New Delhi,

for the year 2024-2025.

  (ii) Annual Report of the India Tourism Development

Corporation Limited, New Delhi, for the year 2024-2025,

alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.



[Placed in Library, See No. LT 5641/18/25]

(b) (i) Review by the Government of the working of the

Pondicherry Ashok Hotel Corporation Limited,

Puducherry, for the year 2024-2025.

  (ii) Annual Report of the Pondicherry Ashok Hotel

Corporation Limited, Puducherry, for the year 2024-

2025, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5642/18/25]

(c) (i) Review by the Government of the working of the Punjab

Ashok Hotel Company Limited, Chandigarh, for the year

2024-2025.

  (ii) Annual Report of the Punjab Ashok Hotel Company

Limited, Chandigarh, for the year 2024-2025, alongwith

Audited Accounts and comments of the Comptroller and

Auditor General thereon.

[Placed in Library, See No. LT 5643/18/25]

(d) (i) Review by the Government of the working of the Ranchi

Ashok Bihar Hotel Corporation Limited, Patna, for the

year 2024-2025.

  (ii) Annual Report of the Ranchi Ashok Bihar Hotel

Corporation Limited, Patna, for the year 2024-2025,

alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5644/18/25]

(e) (i) Review by the Government of the working of the Utkal

Ashok Hotel Corporation Limited, Puri, for the year

2024-2025.



  (ii) Annual Report of the Utkal Ashok Hotel Corporation

Limited, Puri, for the year 2024-2025, alongwith Audited

Accounts and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT 5645/18/25]

(f) (i) Review by the Government of the working of the

Kumarakruppa Frontier Hotel Private Limited, New

Delhi, for the year 2024-2025.

  (ii) Annual Report of the Kumarakruppa Frontier Hotel

Private Limited, New Delhi, for the year 2024-2025,

alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5646/18/25]

? (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND

ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF EDUCATION (SHRI

JAYANT CHAUDHARY): Hon. Chairperson Sir, with your kind permission, on behalf of my

colleague, Shri Sukanta Majumdar, I rise to lay on the Table:-

(1) A copy of the Notification No. F.No. 27021/2025-
Estt./CSU/Ordinances (Pt. file-II) (Hindi and English versions)

published in Gazette of India dated 28th October, 2025 notifying
three Ordinances and one Regulations of the Central Sanskrit
University, Delhi, mentioned therein, under sub-section (2) of
Section 44 of the Central Sanskrit Universities Act, 2020.

[Placed in Library, See No. LT 5647/18/25]

(2) (i) A copy of the Annual Report (Hindi and English

versions) of the School of Planning and Architecture,

New Delhi, for the year 2024-2025, alongwith Audited

Accounts.



  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the School of

Planning and Architecture, New Delhi, for the year

2024-2025.

[Placed in Library, See No. LT 5648/18/25]

(3) (i) A copy of the Annual Report (Hindi and English

versions) of the Indian Institute of Management,

Udaipur, for the year 2024-2025, alongwith Audited

Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Indian Institute of

Management, Udaipur, for the year 2024-2025.

[Placed in Library, See No. LT 5649/18/25]

(4) (i) A copy of the Annual Report (Hindi and English

versions) of the Indian Institute of Management,

Tiruchirappalli, for the year 2024-2025, alongwith

Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Indian Institute of

Management, Tiruchirappalli, for the year 2024-2025.

[Placed in Library, See No. LT 5650/18/25]

(5) (i) A copy of the Annual Report (Hindi and English

versions) of the Sardar Vallabhbhai National Institute of

Technology, Surat, for the year 2024-2025, alongwith

Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Sardar

Vallabhbhai National Institute of Technology, Surat, for

the year 2024-2025.



[Placed in Library, See No. LT 5651/18/25]

(6) (i) A copy of the Annual Report (Hindi and English

versions) of the Indian Institute of Technology Jammu,

Jammu, for the year 2024-2025.

  (ii) A copy of the Annual Accounts (Hindi and English

versions) of the Indian Institute of Technology Jammu,

Jammu, for the year 2024-2025, together with Audit

Report thereon.

  (iii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Indian Institute of

Technology Jammu, Nagrota, for the year 2024-2025.

[Placed in Library, See No. LT 5652/18/25]

(7) (i) A copy of the Annual Report (Hindi and English

versions) of the Indian Institute of Technology

Palakkad, Palakkad, for the year 2024-2025.

  (ii) A copy of the Annual Accounts (Hindi and English

versions) of the Indian Institute of Technology

Palakkad, Palakkad, for the year 2024-2025, together

with Audit Report thereon.

  (iii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Indian Institute of

Technology Palakkad, for the year 2024-2025.

[Placed in Library, See No. LT5653 /18/25]

(8) (i) A copy of the Annual Report (Hindi and English

versions) of the National Institute of Technology

Durgapur, Durgapur, for the year 2023-2024, alongwith

Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the National Institute



of Technology Durgapur, Durgapur, for the year 2023-

2024.

(9) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (8) above.

[Placed in Library, See No. LT 5654/18/25]

(10) (i) A copy of the Annual Report (Hindi and English

versions) of the Indian Institute of Technology Madras,

Chennai, for the year 2024-2025.

  (ii) A copy of the Annual Accounts (Hindi and English

versions) of the Indian Institute of Technology Madras,

Chennai, for the year 2024-2025, together with Audit

Report thereon.

[Placed in Library, See No. LT 5655/18/25]

  (iii) A copy of the Review (Hindi and English versions) by
the Government of the working of the Indian Institute of
Technology Madras, Chennai, for the year 2024-2025.

[Placed in Library, See No. LT 5656/18/25]

(11) (i) A copy of the Annual Report (Hindi and English

versions) of the Indian Institute of Technology Ropar,

Rupnagar, for the year 2024-2025.

  (ii) A copy of the Annual Accounts (Hindi and English

versions) of Indian Institute of Technology Ropar,

Rupnagar, for the year 2024-2025, together with Audit

Report thereon.

  (iii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Indian Institute of

Technology Ropar, Rupnagar, for the year 2024-2025.

[Placed in Library, See No. LT 5657/18/25]



(12) (i) A copy of the Annual Report (Hindi and English

versions) of the Indian Institute of Information

Technology, Nagpur, for the year 2024-2025, alongwith

Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Indian Institute of

Information Technology, Nagpur, for the year 2024-

2025.

[Placed in Library, See No. LT 5658/18/25]

(13) (i) A copy of the Annual Report (Hindi and English

versions) of the National Institute of Technology

Karnataka, Surathkal, for the year 2024-2025, alongwith

Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the National Institute

of Technology Karnataka, Surathkal, for the year 2024-

2025.

[Placed in Library, See No. LT 5659/18/25]

(14) (i) A copy of the Annual Report (Hindi and English

versions) of the Visvesvaraya National Institute of

Technology, Nagpur, for the year 2024-2025, alongwith

Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Visvesvaraya

National Institute of Technology, Nagpur, for the year

2024-2025.

[Placed in Library, See No. LT 5660/18/25]

(15) (i) A copy of the Annual Report (Hindi and English

versions) of the Indian Institute of Information



Technology, Kalyani, for the year 2024-2025, alongwith

Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Indian Institute of

Information Technology, Kalyani, for the year 2024-

2025.

[Placed in Library, See No. LT 5661/18/25]

(16) (i) A copy of the Annual Report (Hindi and English

versions) of the Indian Institute of Information

Technology, Design and Manufacturing,

Kancheepuram, for the year 2024-2025.

  (ii) A copy of the Annual Accounts (Hindi and English

versions) of Indian Institute of Information Technology,

Design and Manufacturing, Kancheepuram, for the year

2024-2025, together with Audit Report thereon.

  (iii) A copy of the Review (Hindi and English versions) by

the Government of the working of the Indian Institute of

Information Technology, Design and Manufacturing

Kancheepuram, for the year 2024-2025.

[Placed in Library, See No. LT 5662/18/25]

? (Interruptions)

वित्त मंत्रालय में राज्य मंत्री (श्री पंकज चौधरी): महोदय, श्री हर्ष मल्‍होत्रा जी की ओर से, मैं निम्‍नलिखित पत्र सभा पटल

पर रखता हूं :-

(1) (एक) भारतीय कारपोरेट कार्य संस्‍थान, गुरुग्राम के  वर्ष 2023-2024 के  वार्षिक

प्रतिवेदन की एक प्रति (हिन्दी तथा अंग्रेजी संस्करण) तथा लेखापरीक्षित लेखे ।

  (दो) भारतीय कारपोरेट कार्य संस्‍थान, गुरुग्राम के  वर्ष 2023-2024 के  कार्यकरण की

सरकार द्वारा समीक्षा के  बारे में विवरण (हिन्दी तथा अंग्रेजी संस्करण) ।



(2) उपर्युक्त (1) में उल्लिखित पत्रों को सभा पटल पर रखने में हुए विलंब के  कारण दर्शाने वाला

विवरण (हिन्दी तथा अंग्रेजी संस्करण) ।

[Placed in Library, See No. LT 5663/18/25]

________


